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NOTARIAL

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELH] AR

1A

ORIGINAL APPLICATION No. 577 of 2025

Jeevan Singh

Versus

State of Uttarakhand & ors.

Respondents

RESPONSE AFFIDAVIT ON BEHALF OF MEMBER SECRETARY,
UTTARAKHAND POLLUTION CONTROL BOARD

(RESPONDENT NO.4)

Affidavit of Dr., Parag Madhukar Dhakate, aged
about 51 years S/o Shri. M.B Dhakate presently
posted as Member Secretary, Uttarakhand
Pollution Control Board, Uttarakhand.

Deponent
L, the above-named deponent does hereby solemnly affirm and state on as under:-
1. That the deponent is presently posted as the Member Secretary and is duly

authorized to sign and file the instant affidavit and as he is wel] acquainted

with the facts and circumstances of the case.
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3. 5. In view of the averments in the application, we consider it appropriate
10 have response of (1) State of Uttarakhand through Principal Secretary,

Environment, Forest and Climate Change, Government of Uttarakhand (2)

District Magistrate, Champawat (3) Central Pollution Control Board through

Member Secretary and (4) Uttarakhand Pollution Control Board (UKPCB)

through Member Secretary and (35) Nagar Panchayat Banbasa through

Executive Officer who stand impleaded as respondents No. | to 5. The
Registry is directed to prepare and attach memo of parties to the application

and issue notices to respondents No. | to § requiring them to file their
replies/responses within one month.

6. In view of the averments made in the application, we also consider it
appropriate that a Joint Committee be constituted to verify the factual position
and take appropriate remedial action. Accordingly, we constitute 4 Joint
Committee comprising of representatives of Integrated Regional Office,

MoEF&CC, Dehradun, Uttarakhand, Central Pollution Control Boay
(CPCB), UPPCB and District Magistrate, Champawat and direct the same to
meet within two weeks, undertake VIsits to the site, look into the grievances of
the applicant, associate the applicant and representative of the concerned
project proponent, verify the factual position and take appropriate remedial
action by following due course of law and submit its report within one month.

The UKPCB will be the nodal agency for coordl:n}wb compliance.
" FCRRY
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3. Thatin compliance with the aforementioned directions, it is humbly submitted
that the Member Secretary, Uttarakhand Pollution Contro] Board, vide letter
dated 10.12.2025 nominated the Regional Officer, UKPCB, Haldwanj for
inspection of the site and further directed him to coordinate with the other
members of the Committee. In this connection, a copy of the letter dated
10.12.2025 is being filed and marked as Annexure no.1 to this affidavit,

. That thereafter, the Regional Officer, UKPCB, Haldwani, vide letter dated

12.12.2025, requested the representatives nominated by the District
Magistrate, Champawat, the Regional Director, Central Pollution Control
Board, Lucknow, and the Regional Office, Ministry of Environment, Forest
and Climate Change, to participate in the joint inspection by remaining present
at the site on 24.12.2025 at 12:30 PM. In this connection, a copy of the letter
dated 12.12.2025 is being filed and marked as Annexure no.2 to this affidavit,

. That in compliance with the directions of the Hon’ble Tribunal, a Joint
Committee was duly constituted to carry out an inspection of the above-
mentioned site, i.e., Nagar Panchayat Banbasa MSW Dumping Site.,
. That the Regional Officer, UKPCB, Haldwani, vide letter dated 03.01.2026,
submitted the Joint Inspection Report to the Member Secretary, UKPCB. The
report furnishes that the Municipal Solid Waste of the Nagar Panchayat,
Banbasa in continuously being dumped unscientifically in the open land and
arrangements for segregation, processing of waste and sanitary landfills are
not adequate and effective available at the site for the disposal of Solid waste
as mentioned in the SWM Rule-2016 as amended. The report further furnishes
the following recommendations:
a) According to the Solid Waste Management-2016, the responsibility of
collection, segregation, storage, transportation, treatment and, glvims’posal
of municipal solid waste lies w1th the local bod}é@ esg;ﬁaqtlmtlml
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committee Banbasa should comply with the Solid Waste Management-
2016.

b) District Administration should instruct to Irrigation Dept. Firgy
Subdivision, Banbasg Head Works, Sharda Canal Bareilly U.P. 1o
permit the Nagar Panchayat Banbasa regarding immediately fencing of
the presence site to restrict the moment of animals at the dumping site
& the developed fecessary arrangement of MSW site as per Solid
Waste Management Rule-2016 till allotment and development of new
land.

¢) Nagar Panchayat Banbasa, should take immediate initiation with
district administration for the allotment of the new landfill site and
shall comply with the a] provisions of Solid Waste Management Rule-
2016 as amended for the disposal of municipal solid waste.

d) The material recovered from the bio-mining process i.e RDF, C&D
waste, inert material, bio—compost and other recyclable material should
be disposed off as per CPCB guidelines.

e) Nagar Panchayat Banbasa take immediate action to prevent any
unregulated burning of dump waste at any point of time,

f) Nagar Panchayat Banbasa shall do dense plantation all around the
dumping site to prevent the odor nuisance.

In this connection, a copy of the letter dated 03.01.2026 along with the
inspectioq report are collectively being filed and marked as Annexure

no. 3 to this affidavit.
7. That the Uttarakhand Pollution Control Board is currently scrutinizing the
joint committee report received from the Regional Officer, Haldwani and

necessary action shall be taken in accordance with law.,.
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De\g‘{ent

Verification:- Jr. Parag Madhukar Dhakate

Member Secretary
Uttarakhand Pollution Control Board
Verified at Dehradun on the Qé day of J anuary 2026, that the contents

of the accompanying response affidavit are true and correct to the best of my

knowledge and belief based on the official record and nothing is false and no

b
r. Parag Madhukar Dhakate

Member Secretary
Jttarakhand Pollution Control Board

material has been concealed therein.
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Joint Committee Report In The Hon’ble National Green Tribunal Matter

O.A.No.577/2025 Jeevan Singh Vs State of Uttarakhand & Ors On Issue Related
To Illegal Dumping Of Municipal Solid Waste

1.Background-

Hon’ble NGT New Delhi vide its order dated 24.11 .2025 in the O.A. No-577/2025 Jeevan Singh
Vs State of Uttarakhand & Ors directed in Para 6, 7 as:

6. In view of the averments made in the application, we also consider it appropriate that a Joint
Committee be constituted to verify the factual position and take appropriate remedial action.
Accordingly, we constitute a Joint Committee comprising of representatives of Integrated Regional
Office, MOEF&CC, Dehradun, Uttarakhand, Central Pollution Control Board (CPCB), UPPCB and
District Magistrate, Champawat and direct the same to meet within two weeks, undertake visits to the
site, look into the grievances of the applicant, associate the applicant and representative of the
concerned project proponent, verify the factual position and take appropriate remedial action by

Jollowing due course of law and submit its 4 report within one month. The UKPCB will be the nodal
agency for coordination and compliance.

7. List on 09.01.2026 for further consideration.
Copy of the order passed by Hon’ble NGT is enclosed. (Annexure-01)

2.The Main issue raised in the petition by the applicant ;

As contended by the applicant, the potential environmental and health risks posed by this non-treated
waste and the dump-site in Nagar Panchyat Banbasa are as under-
® Nagar Panchayat Banbasa, District Champawat, Uttarakhand, by dumping dirty garbage
containing polythene through several garbage carts, Jour small elephants and tractor trolleys
Jor the last 6 years.
o Every day about four garbage vehicles, 10 garbage carts and one and a half garbage trucks are

collected by one tractor,

»  Animals like cows and bulls are also eating the said polythenecontaining garbage every day,

due to which the number of their deaths is also increasing.

10
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* This garbage also emits a terrible stench, posing a risk of spreading serious infectious diseases,

* Citizens of Gudmi, Chandfaram, Devipura, Chunabhatta, Bhainsa-Jhala, etc. also commute
daily past this garbage dump.

Dirty garbage containing polythene is being thrown in the Jorest, which is wrong as per the
rules. Even after the contractor got the contract, wet and dry garbage is not being separated,
whereas machines are installed in Nagar Panchayat Banbasa. You are requested to promptly

remove the garbage dumped by the Banbasa Nagar Panchayat, District Champawat,
Uttarakhand

Hon’ble NGT consituted a Joint Committee comprising of representaives of integrated Regional
Office, MoEF&CC, Dehradun, Uttarakhand Pollution Control Board, Central Pollution Control Board
& District Megistrate, Champawat. In compliance of NGT order, the following nominated joint
committee members of concern departments participated in the joint on-site inspection on dated

24.12.2025 as ordered by the Member Secretary, Uttarakhand Pollution Control Board vide letter
UKPCB/HO/Gen-183-953/2025/1466 dated 10.12.2025 (Annexure-02)

1. Shri Akash Joshi, SDM Purnagiri Tanakpur Distt:-Champawat.

2. Shri Kamal Kumar, Scientist-E, Central Pollution Control Board, Regional Directorate,
Lucknow, (U.P.)

3. Dr Vipin Gupta, Scientist-C, Regional Office, MoEF&CC, Dehradun UK.
4. Shri Anurag Negi, Regional Officer, Uttarakhand Pollution Control Board, Haldwani.

The following officers were also present during the field visit

1. Shri Prashnat Kumar Verma, Asstt.Engg. First Sub-Division, Banbasa Head Works, Sharda
Canal Bareilly.U.P.

2. Shri Deepak Budhlakoti, Excutive Officer, Nagar Panchayat Banbasa, Distt:

-Champawat.
During joint visit committee tried to contact the applicant but could not able to contact.

3.0Observation During Site Visit-

a) Population of Nagar Panchayat Banbasa area, as per census 2011 is 6023 & area of Municipal
Council is 88.42 Hact.

11
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b)

d)

g)

h)

The site mentioned in the pitition is of Nagar Panchayat Banbasa MSW dumping site Banbasa
Canal forest.The google map of the site and photographs taken during the inspection are enlosed
as Annexure-03 The geographical coordinates of dumpsite Banbasa canal forest are
Lat.28.990941° Long.80.078713° and marked on google map.

Said site is located approximatly 300 Meters away from the office of Nagar Panchayat
Banbasa.The Executive Officer Nagar Panchayat Banbasa informed that, the Municipal
Committee since the formation, municipal waste disposal within the Municipal Committee has
been taking place on land owned by the Uttar Pradesh Irrigation Deptt.

As informed by the Excutive Officer Nagar Panchayat Banbasa that total generation of
Municipal Solid Waste from 07 wards is about 2.1 MT/Day. Nagar Panchayat Banbasa has
adopted door to door collection mechanism. whole quantity is being dumpted at the exisiting
dumped site with about 40% segregation at source and about 33% plastic & other waste is being
segregated at the site. Annexure.04

At the time of inspection Municipal Solid Waste was found to be dumped in un-scientific manner
without any fencing/ boundary wall, storm water drain, leachate collection system, approach
road to reach the end point, fire safety system and security arrangment at Banbasa canal forest.
The google map showing the illegal MSW dumped site is enclosed at Annexure.05

The deposited waste also not covered or compacted and most cases in these open dump site waste
remains susceptible to open burning,

The existing dump site may pose significant health hazards both to the general public living in
the neighbourhood and nearby school children, as there was no arragment to the control odour
nuisance and pest infection in disputed site.

The Nagar Panchayat Banbasa has stopped the dumping/disposing/storing of Municipal Solid
Waste at disputed land from 24.12.2025, as informed by Nagar Panchayat representative.
Annexure. 06.

During inspection, it was also observed that to meetout with the requirement of per day waste
generation, the Nagar Panchayat Banbasa started dumping the waste in illegaly different site
near by the Nagar Panchayat office & Banbasa canal forest. Office of the Jiledaar, First Sub-
division, Banbasa Head Works, Sharda Canal Bareilly has also given notice for illegal dump of

MSW time to time. Copy of notice enclosed as Annexure.g7

-

12
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)

k)

D

At the time of inspection burning of solid waste was not observed at the site by the committee
members. Excutive Officer Nagar Panchayat Banbasa has informed that during the summer
season some instances of fire were reported.

Nagar Panchayat Banbasa has provided material recovery facility and compost pits at the near
office site, but not found in operational during visit. The compost pits were observed without
any waste. At present, there is no strom water and leachate was found accumulted at the site.
Annexure.08.

There is no mechanism of fire safety arrangement at the MSW site, but Nagar Panchayat Banbasa

informed that fire fighting vechicles were used at the time of fire in dump site.

m) The site is affected by foul odour and several animals and pets were observed in the around

n)

)]

6))

which can futher act as vectors to the surrounding people.

Morever, as per EC Meeting held on 21st May 2025 under the Chairmanship of Chief Secretary
& Subsequent review meeting held with the District Magistrate of Champawat on 27th July
2025, an integrated solid waste management plan has been pfoposed to be undertaken as part of
the master planing framework and this cluster model will cater the solid waste management of
Khatima, Banbasa & Tanakpur also.(4nnexure-09)

As per Nagar Panchayat Banbasa new site has been also identified at Chandfarm Road, Chuna
Bhatta. P.O-Chandani,Banbasa, District-Champawat.Site is about 5.0Km away from the
international boundary of Nepal.The total plot area is 8,000sq m the sanitary landfill area is 2,260
sq m 0.80 hact. Land transferv process is currently under process. After the land is transfered to
the Nagar Panchyat Banbasa, the Banbasa Municipla Committee will dispose of the municipal
waste at the site. Copy of letter enclosed as Annexure.10.

As per DPR, the waste spread area to be reclaimed is land of First Subdivision, Banbasa Head
Works, Sharda Canal Bareilly and total quantity of waste is about 4037.13 MT. Copy of DPR
collected from the Nagar Panchayat Banbasa is enclosed as Annexure. 11

Excutive Officer Nagar Panchayat Banbasa also informed that the DPR for processing and
disposal of legacy waste has already prepared and tendering process has been completed and
awarded the work to M/s Ayushi Hygine & Care Pvt Ltd, C-93 Mahaveer Vihar, Sector-1
Dwarka, New Delhi. As per the MOU, the agency has to dispose all the legacy waste by 6 (six)
Months from the appointed date. 22 June 2025 Copy of the MOU & work order issued by the

Nagar Panchayat Banbasa is enclosed as Annexure.12

13
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r) As per Solid Waste Management-2016, authorization is not required for a waste processing
facility that handels less than 5.0 MT of waste per day. More specifically rule-15 (y) of the SWM
Rule-2016 stipulats that local authorities or operaters need to obtain authorization from the State
Pollution Control Board (SPCB) only for facilities exceeding intalled capacity of 5.0 TPD.
Facilities processing less then this amount do not required this specific authorization though all
facilities must still comply with general SWM Rules regarding segregation, storage & disposal.

Annexure.13.
4.Conclusion-
The Minicipal Solid Waste of the Nagar Panchayat Banbasa is continously being dumped
unscientifically in the open land and arrangements for segregation, processing of waste and sanitary
landfills are not adequate and effective available at the site for the disposal of solid waste as mentioned

in the SWM Rule-2016 as amended.

5.Recommendations/Remedial Actions-

1. According to the Solid Waste Management-2016, the responsibility of collection, segregation,
storage, transportation, treatment and disposal of municipal solid waste lies with the local body
hence municipal committee Banbasa should comply with the Solid Waste Management-2016.

2. District Administration should instruct to Irragation Deptt. First Subdivision, Banbasa Head
Works, Sharda Canal Bareilly U.P. to permit the Nagar Panchayat Banbasa regarding
immediately fencing of the presence site to restrict the moment of animals at the dumping site &
the developed necessary arrangment of MSW site as per Solid Waste Management Rule-2016
till allotment and development of new land.

3. Nagar Panchayat Banbasa, should take immediate initiation with district administration for the
allotment of the new landfill site and shall comply with the all provisions of Solid Waste
Management Rule-2016 as amended for the disposal of minucipal solid waste.

4. The material recovered form the bio-mining process i.e RDF, C&D waste, inert material, bio-

compost and other recyclable material should be disposed off as per CPCB guidelines.

14
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4. The material recovered form the bio-mining process i.e RDF, C&D waste, inert material, bio-
compost and other recyclable material should be disposed off as per CPCB guidelines.
5. Nagar Panchayat Banbasa take immediate action to prevent any unregulated burning of damp

waste at any point of time.
6. Nagar Panchayat Banbasa shall do dense plantation all around the dumping site to prevent the
odour nuisance.
] A
(Anurag Negi) (Dr Vipin Gupta)
Regional Officer Scientist-C
UKPCB, Haldwani. MoEF&CC Dehradun UK.

O OS2 N
(Kamal Kumar) (Akash Joshi)
Scientist-E ) SDM Purnagiri
CPCB, Lucknow (U.P.) Distt-Champawat

15
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Item No.03 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 577/2025

Jeevan Singh Applicant

Versus

State of Uttarakhand & Ors. Respondents

Date of hearing: 24.11.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for the Applicant.

ORDER

1. The Applicant- Jeevan Singh has sent the present letter petition to
this Tribunal, which has been treated and registered as O.A. No. 577/2025
for exercise of suo moto jurisdiction in view of law laid down by Supreme
Court in Municipal Corporation of Greater Mumbai us. Ankita Sinha,

(2022) 13 SCC 401.

2. The relevant part of the letter petition enumerating grievances of the

applicants as follows:-

“TAVT-TTR GG TRBR (T 133477 3 Rvief e @ ey seft a3 & o)
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It is respectfully informed that in the first subdivision Banbasa,
District Champawat, in the reserve forest of the Irrigation Department
of Uttar Pradesh, which also has trees of precious timber, a huge heap
of garbage has been created in the middle of the Jforest of timber by
the Nagar Panchayat Banbasa, District Champawat, Uttarakhand, by
dumping dirty garbage containing polythene through several garbage
carts, four small elephants and tractor trolleys for the last 6 years.

Sir, due to the presence of dirty garbage containing a lot of polythene,
every year the said dirty garbage is buried 10-15 feet deep in this
Jforest by digging big pits with JCB machine and soil is put on top of it.
Sir, every day about four garbage vehicles, 10 garbage carts and one
and a half garbage trucks are collected by one tractor.

By collecting tons of garbage from the entire city and dumping it on the
said land, not only the precious Sal trees etc. are being targeted, but
the excellent fertile land of the said forest is also being ruined for the
future by dumping garbage containing polythene.

Sir, animals like cows and bulls are also eating the said polythene-
containing garbage every day, due to which the number of their deaths
is also increasing.

Sir, once in 15 days, the Nagar Panchayat Banbasa sets fire to the
said garbage at night, which causes severe pollution in the area.

Sir, apart from the additional primary health centre in Jfront of the said
garbage area children of GGIC Girls Inter College and Government
College are also studying, due to which the risk of spreading infectious
disease among the children studying is increasing.

Sir, in front of that huge garbage dump is a slum inhabited by
thousands of poor families with their children. Sir, this garbage also
emits a terrible stench, posing a risk of spreading serious infectious
diseases.

Sir, the Uttarakhand government has remained silent for the past six
years, waiting for a serious infectious disease to emerge. Sir, citizens
of Gudmi, Chandfaram, Devipura, Chunabhatta, Bhainsa-Jhala, etc.
also commute daily past this garbage dump.

Sir, as per the government's instructions, it is necessary to separate
dry and wet garbage, for which Nagar Panchayat Banbasa has given
a huge contract of four wards for Rs. 11 lakh per month, but due to the
collusion between the officials of Nagar Panchayat Banbasa and the
contractor, wet and dry garbdge is not being separated Jor the last 6
Years. Dirty garbage containing polythene is being thrown in the

et T =2 S LN R e e T Tosimon el il e 2.
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by the Uttar Pradesh government. Please also take strict action against
the Banbasa Nagar Panchayat, District Champawat (Uttarakhand),
the garbage dumping organization, to protect this Jorest, so that it can
be saved from destruction.”

4. Prima facie the averments made in the application raise substantial
questions relating to environment arising out of the implementation of the
€nactments specified in Schedule-I to the National Green Tribunal Act,

2010.

5. In view of the averments in the application, we consider it
appropriate to have response of (1) State of Uttarakhand through Principal
Secretary, Environment, Forest and Climate Change, Government of
Uttarakhand. (2) District Magistrate, Champawat (3) Central Pollution
Control Board through Member Secretary and (4) Uttarakhand Pollution
Control Board (UKPCB) through Member Secretary and (5) Nagar
Panchayat Banbasa through Executive Officer who stand impleaded as
respondents No. 1 to 5. The Registry is directed to prepare and attach
memo of parties to the application and issue notices to respondents No. 1

to S requiring them to file their replies /responses within one month.

6. In view of the averments made in the application, we also consider it
appropriate that a Joint Committee be constituted to verify the factual
position and take appropriate remedial action. Accordingly, we constitute
a Joint Committee comprising of representatives of Integrated Regional
Office, MoEF&CC, Dehradun, Uttarakhand, Central Pollution Control
Board (CPCB), UPPCB and District Magistrate, Champawat and direct the

same to meet within two weeks, 1.12r(1)dertake visits to the site, look into the
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report within one month. The UKPCB will be the nodal agency for

coordination and compliance.
7. List on 09.01.2026 for further consideration.

8. A copy of this order be sent to the Regional Officer, Integrated
Regional Office, MoEF&CC, Dehradun, Uttarakhand, Member Secretary,
CPCB, Member Secretary, UPPCB and District Magistrate, Champawat by

email for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM

November 24th, 2025
Original Application No. 57772025
AB
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Letter No.” /19/M.P.S.C/UTIDB/2024-25
Dehradun, Date: [ 8 July, 2025

From,
R. Mecnakshi Sundaram,
Managing Director,
UIIDB, Uttarakhand.

To,
The District Magistrate,
Udham Singh Nagar,
Uttarakhand,

Sub: Request for Allotment of Land in Khatima for Development of Integrated Solid Waste
Management Plan.

Dear Sir,

The Uttarakhand Infrastructure and Investment Development Board (UIIDB) has initiated the
project for Preparation of “Vision, detailed design, integrated infrastructure development plan, and
implementation strategy; and to provide construction management support for development of Sharda
Riverfront and adjoining areas in Tanakpur, Distt Champawat, Uttarakhand™.

For this purpose, M/s Egis India Consulting Engineers Pvt. Ltd. (EGIS) in joint venture with
Aesthetic Designs LLP have been engaged for consultancy assistance to UIIDB for preparation of the
master plan of the above mentioned corridor.

As per the EC meeling held on 215 May 2025 under the Chairmanship of Chief Secretary &
subsequent review meeting held with the District Magistrate of Champawat on 27th July 2025, an
Integrated Solid Waste Management Plan has been proposed to be undertaken as part of the above
mentioned master planning framework. And this Cluster model will cater the Solid Waste Management
of Khatiinu, Banbasa and Tanakpur.

In this regard, your office may kindly undertake the process for identification and allotment of
Suitable land in Khatima for setting up this Integrated Waste Management Plant. The identified parcel
should ideally meet the technical and environmental criteria for waste processing and be accessible to
all three towns.

We request your support and cooperation in enabling this initiative, which holds significant
value for improving urban sanitation, environmental quality, and energy generation in the region.

Singerely,

R. Meenuly@ndaram)

Managing Director.
Copy 10:
1) District Magistrate, Champawat, for Information,
2) SDM Tanakpur, for Information.
3) Nodal Officer, UIIDB
4) Shri. Rajeev R. Singh, SPOC- Sharda Corridor project.
3) Team Leader, Sharda Coridor Project for Information,

~

(R. Meenakshi Sundaram)
Managing Divector.

45



e
E-mail/Speed Post/by Ham

@ T Ay A
| lpralery IR vara a9awr (EreEa)!!

W :Mmali- eo.nagsa 6

T e BAL /mto/m—m'

M/s Delta Consulting Engineer
1/52 Sector 01, Avas Vikas Colony,
Bodla Shikndra,

Agra, Uttar Pradesh, 282007.
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Approved TOR

For

Environmental Impact Assessment studies for Common
Municipal Solid Waste Management & disposal facility and

obtain statutory clearances (EIA, TOR & EC) from MoEF & CC
Banbasa, Champawat

_ - Consultants: Delta Consulting Engineers &
e ” o T SAGE (JVv)
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Ministry of Environment, Forest and Climate Change
1A Division
(INFRA-2)

LES

S|
M&lium of Apenda for 132nd Mecting of Expert Appraisal Commiltee ( Infra-2), for
related to Atrports ) Common Hazardous Waste Treatment, Storage 8 Date: 04/1 1/2024
ad Disposal Pacilitios 7(d): Common Blo-Medienl Waste Treatment Facllities 7(da);
Cemmon Rilucnt Treatment weeting INFRA:2 held from 23/10/2024 to 24/10/2024

Bol 10t EC/MOMEACIG0 140/10/2024
Agenda 102 EC/AGENDA/EAC/960140/10/2024

Neeting Venue: N/A

Mooting Mode:  Virtual

Date & Time:
231008 e 4 1001 AM 05:31 PM I
34102004 : lD:OO AM 05:00 PM [

The Member Secretary of the Expert Appraisal Committee (Infra-2), hereinafter referred to as EAC
1 (infrs-2) or EAC or commiltee, welcomed the Chairman / Members and stated briefly the agenda items
| of the meeting. The Member Sccretary also reiterated the decision of the Ministry that all the membe
ase sequired 1 declare their conflict of interest and recuse from the meeting if required. In case, it is
revealed Inter that in spite of the conflict of interest, the Member had ipated in the meeting the
respoasibility for the same shall lie with the concerned Member and it may lead to removal from the
membership of EAC. In view of this, he requested all the participating members to inform if they have
any conflict of isesest with regard to any agenda items to be discussed in this meeting. All members
sccepied that they do oot haye any conflict of interest with rexpeet to the agenda items to be discussed in
The Chainman thereafier sequestcd the Member Secretary to initiate deliberations. :

participating EAC Members is sttached. i o The st of

2. Cenfirmation d‘& misutes of previous meeling

’ The EAC confinned the Minutes of the 131% meeting of the EAC held durin |
i _ ing 10 - 11 of Septe
2024, Further, it has been observed thal sometimes positioning of texts / coutents used to chnn;e il::t:phl;
PARIVESH generated Minutes. In view of this limitation of PARIVESH, in case any discrepancy oceurs
due fo dﬁum of text / content of the Minutes, the pdf cupy enclosed at the end of portal generated
Hmﬂy mbemmm m o;n: lenf be referred ?e the Minutes of the Meeting, Typo errors
e [ of these cases - opri e light of

relevant facts and figurey T e

i
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SYRECE A

_ psidered hy the committee
pelails « proposals 0! ¥

iy 231012024

1 Agenda ftem Nols

1% petatis of the proposal

B A 3
capitary {andfill for Common Municipal Solid Waste Management Facility (CMSWMF) by NAGAR PANCHA
VAT BANBASA Jocated at CHAMPAWAT.UTTARAKHAND

| ke

*proposal For Fresh ToR

-;;P'“’“N“ i ?: e &:‘I‘l:il}flle Item)

| oo ” '3.‘1‘?321;2014-14'&. U ﬁ;:;x(nmsh&:ﬁ%pggghd Waste Management Fac
3.3.2. Project Salieat Features.

The propasal is of Terms of Reference (ToR) for a Sanitary Landfill for Common Municipal Solid Waste

Manzgement Faeility (CMSWMEF) by M/s Nagar Panchayat Banbasa, Champawat, Uttarakhand.

132.1.2 The project proponent (M/s Nagar Panchayat Banbasa, Champawat, Uttarakhand) along with

their EIA Consuhant (M/s SAGE Sustainable Approach for Green Environment LLP) presented the

project, salient features of the which are as follows:

i. The project is proposed to be located at Chandfarm Road, Chuna Bhatia, P.O- Chandani, Banbasa,
Dist: Champawat- 262310, Uttarakhand with GPS co-ordinates as latitude: 28°59'23.5"N and
jongitude: B0°04'59.8"E. |

ii. The proposed project site is 5 km from the Intemnational Boundary of Nepal.

iﬁ.mwmmhmwm&emﬁwhndﬁﬂ'amisuﬁom. m. 0.80 Ha of land has been
allonied 1o Nagar Panchayat, Banbasa from the Forest Department of Uttarakhand for proposed

«v. The baseline dats is collected according to standard ToR conditions. The monitoring period for
baseline datx collection is March- Mdu)l(" 20?:;-

v. The project components (Activities and Facilitics to be developed) include: (3) Compositing facili
will be developed for arganic wasle generated in MSW. (b) For inorganie m:e.ﬁa?i:;“{lgg
faciliies will be developed. (¢) The leachate holding ok and gas and leachate management

 gystem arc the muio mpnminw?ll of the l?udﬁl:l[nciliiy. : '

“wi. Waste jon projections and siyptegy tur tn ectivg, tremtnient, and disposal: The projected
genertion in 2039 will be 20 TPD o of which 2.2 TPD will be sent to laudt!:ll-: It pre::iﬁ:

11 TPD of wuste duily. The waste conposition analysis has indicated that city waste has
45% dry waste, 55% wet waste. About 11% of Inert/ rejects ure estimated to be generated from
composting and MRF facilities that shull be dispened of at the landdil

vii. Habitstion in and wound the project site: Sutijuy Swwitk Bl Vidys Mandic st 1.2 Km Prachin
Hanumap Mandis st 1.18 Kin, Ssnciuaries! Nuttonpl Patks- Nandhaue Wildlife Suncwary ot 12 2
Km. Archeological monuments- Katyuri king historical place- 10,1 Km, Nearest village Nagar
Panchayat Banbass ~ 0.8 K.

viii. The nearest road proposed site is Chunnabatta Ruad und is well connected 1o the landfiil site. The

nearest railway station is Banbasa Railway station at 1.6 Km from the project site and the nearest

is Pantnagar sirport at 59.93 Km from the project site. The nearest highway NHO9

Khatima- Tanakpur Road is 1.5 m from the site*9 '

|




e s

Partlculirs Waler I&eq?’l;'emrul (K1,
Process 31)
- Domestic i il
Gardening 7
1]

i | x Expected Waste Generation (Liquid and Solid) and proposed munngement stralegy: It presently
' generates 11 TPD of waste on daily basis. The waste composition annlysix has indicated that city’
waste has 45 % dry waste, 55% wet waste. About 1 1% inert /rejects ure estimated 1o be generated
from composting and MRF fcility that shall be disposed-off at the lundfill. The projected waste
i gencration in 2039 will be 20 TPD out of which 2.2 TP will be seat to lnadfill.
. | xi.The project does not fall within 10 kni of an cco-sensilive arci.
xii. The proposed land is Forest land; thus, the Farest clearssice is applicable for the proposed project '
By under the Forest Conscrvation Act, of 1980.
- | xiii. Wildlife Protection Act, 1972 is applicable. _
xiv. The land is Jocated outside the industrial area. ' '
xv. The proposed project is not located ina Critically Pollutedl aren (CPA). No tree culting is involved for
the proposed project. _ 2Kl |
| xvi. Mo human seitlements are existing in the propased arca and ao humany will be displaced from the
s arca <o the proposed project does not invelve any rehabilitation and reseltlement.
| xvii. No court cases are pending agains! the proposed project. | :
L | xviii. 5 KW of power requirements for the project will be met through Uttarkhand Power Corporation

]

utuhﬂed that project cost shall be around Rs4.8515 Cr.
xx.'Ihrleul Regnlnfl‘::! Zone Notification, 2019 1s not applicable for the proposed project.
s, Total Manpower required will be 55. g

 Tanakpur
SL No. nulpnaoa 'A_a_slgnied Post | Availability
L | Sweeper 32 32
2 Drivers 7 7
Total el

Benefits of the project: The project will bring economic hcucﬁ!s to the stute by the ways of direet and
indirect taxes to export/impori of various goods. During various sliges al the development of the
proposed projects there will be generation of direct nnd indirect employment in the auxilinry and other
industries will benefit to Statc and National Economy; Incrcuse in business uctivity will bring in

ity in hinterland, which consequently would bring betfer access to socinl wnd physical

3.1.3, Deliberations by the commlites I previous meeilage”
Pana 3 of 262




”W‘um- 217 @D

of RAC 12
.Wm‘“;:’pnwnwl along with the consultont made a preseatation of their proposal related to the
::vcmli‘“““““l Common Municipal Solid Waste Management Facility Project (Annexure.-:;ﬂ). The
B yactivity 8 covered under eutegary ‘B of item 7() ‘Common Municipal Solid Waste
wedule 1o the BIA Notification, 2006 as amended requires

F\\jﬁ : * ¥ il ! o B AT

Managemeit Facility (CMSWME)" of the Sl on, _
apprasal nl the State fevel, Howevet, since the proposed ared is located within 5 ke of the Internation .
foundaty of the Nepal, thus, the proposal fs veyuired 1o be appraised by sectoral EAC al the Central

m committce noted that the total plat ares Is 8,000 sq. m, the sanitary landfill arca is 2,260 sq. m and
the proposed grocn belt area 18 2,773 8q. w, Fusther, the project propencnt has informed to the commitiee
that the proposed aren is a Torest land and allotied by (he Forest Depariment Dehradun, Uttarakhand.
However, the project proponent hus not. obtained the stage | Farest Clearance letter from the State Forest
Department. Also, the project proponent cauild not produce any document indicating the that particular
tand has been handed over to the project proponent far the aforcsaid project. In view of this, the
conmmitiee hay decided o defer tre proposil Foi want of TForost clearance from the State Forest
sl

Department.

114, Deliberations by the EAC I cuicrent meetings

The EAC during deliberntion noted the following: :

i. The projectactivity is covered under category *B* of item 7(i) *Common Municipal Solid Waste Management Facility

(CMSWMI)' of the Schedule to the EIA Notification, 2006 as amended requires appraisal ot the State level.

However, since the proposed area is located within 5 km of the International Boundary of Nepal, thus, the

proposal is required to be opprised by sectorul BAC at the Central level,

ii. Earlier, this project was considered by the EAC in its 128™ mécting held from 26.06.2024 to 28.06.2024. During the

meeting, the comntittee noted that the wial plot arca is 8,000 sq, m, the sanitary landfill area is 2,260 sq, m

and the proposed groen belt area is 2,773 sq. m. Further, the project proponent informed the committee that

the proposed area is forest: land end allotted by the Stale Forest Department, Dehradun, Uttarakhand.
However, the project proponent has not beer oblained the Stage-1 Forest Clearance letter from the State
Forest Depariment. Also, the project propanent could not produce any document indicating particular land
has been handed over to the project proponent for the aforesaid project. In view of this, the committee has

; defesred the proposal for want of Forest clearance from the State Forest Department,

jii.. In this regard, the Additional Details Sought (ADS) was raised and the PP responded to the ADS stating that Project
Proponent has applied for forest clearance vide Proposal No. FPAUK/OTHERS/485753/2024, th .

_ of whichs is sill awaited, This proposed project is considered by the EAC. ) o

v, 1t was nso::‘ b{ the @mi ttee that the proposed location of lhe' project 1s Very near to a nearby River

.. ( 3?_0 m) and the PP has not explored any alternative site for the project.

1t was however informed by the PP that the said location was chosen as they could not find any other

il sife as all other siles were Revenue lands,
vi: In nddm:nd,xl.:em mn*h“:mhobmwd_ oy that the consultant has given due consideration to CPCR's guidelines for si
pmnhdouﬁm !‘;:o om Eh:l ! 121‘;;:1‘1. R;nm&npyi Cantonment is also situated near the propos “?rssi:::
. o it for the seiting up of such a CSWME was required to be obtained aq
» The project proponent informed that no other land parcel was in the: positi
proponent ed (hat ng oty ! position of the proj
proposed P"”J:: 'l'hcrc:‘?:, _'lhe prr_ljecl proponent has not submiitted the a"m:ml:r:#::tsts;oponcnt o the
mPJIW_ project as per the CPCB guidelings. Further, the proposed land is suitable for th e
i mm_gﬂ:; Ecrllu CPCH guidelines. 7. e BRopesed lands
g after deliberation observed that fore i
. A served that forest clearance vide applicati il
8 e s s Pl o T U o f
s . ¢ thal: FE shall n land clearance from: the Naga i
) Nﬁp;nccm Department. The distance of river with respect to project; open wmf crh i ran
il J?éma: dlsmuscdm xd 10 assess the likely impact, ' annel leading to
it was obse yy the EAC that the PP shall provide the letter i '
i e _ | provi ¢ letter issued by the District i R
Rules, it was directed i ;’:{f{ %meﬂ MSWME, Besides thesegqonsidering the Pr‘ovis‘:o::ﬂgsilm e S
Rl s directed thal the p_ d get the suryey of the location done by accredited éomu!l;gt.‘:]ﬁ iz thc..j"w
, . : , consi cnniJ

-
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:ﬁ l""‘l“'“d project is ot located In e notited Tdusteinl Aren, therefire;
M‘l‘-" ﬂ" el uAanmcnﬂm\. 2006 as meled, ! ¢ Referetice for die Proposed Sanitary
; i pove, the comnittes recominended {ir grnt of Terms of Re e it Roud, Cliuns
pascd o0 theh: Compon Municipal Solid Waste Managenient 1ragllity (CMSWMI )i e comditions, Generol
'Mﬁllhﬂmm“ Barthasa, District Champawat, Ultarmkband with Tollowing spec ."'.' l’ur panifion of
Wﬁ i addition 10 the standanl: conilitions v gpedilled by the Mintry fon sty projecty Fory

JEMP report with N\lh (‘mmu\lmhm

I P g &5 ..-.-‘.....q.-o.-nmul
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1% Recommendation of RAC ' v Ll L 3 AR

I |

316 Details of Terms of Reference

¥
i 1

The principal land clearance obaitied I‘mm llv: Nupr ialikn/ Ullmu I‘)m lu|macul uml submit o letter through
L Dulnﬂ Colleci_nrih_hpstntd(?nmnumpmr stafing lhtll tlu:rc is 0o Item'tle sile except thut of forest land, for

| % | ' mm F‘ﬁ@"’“ is u: tuhmi! l’omﬂ Clwlr.w Ibrlln: pnnposcd pmjcct during the GC spplication.

e l’unil-uim thc Army menment !‘or lhc gelling up of suchn ('HWMI wus requaml 10 be vbtained

W3 MM !a the EIA report for lhis_pmnoscxl landd from Non-Agricalture (o Forest Lnd,

.‘ : iy : e
aﬂmmw lule!ma qo!!m;?n_ r.huuld bens per draiage map of the project urea,
O A i
\ssportaace sed bomelis of the project, [
7.

SW
iiabudaal an th M“M the MaollF&CC l.rllurlq At Forn part € the BIA vepost.

The EIA would in:lulu separate chapler
& | ad the Constructiag o the “"'"""“'Y OF the pesiguinaly ta o Mumiy]
il Notid Wiy
nod Demolition Waste Managerment Rules, 2016 Incucing Uhe witing wite Manageriont Rules, 2016

cliteru thetely,

‘ tics and sowee of waste 10 be
| open “"I'!llﬂf W handled and mhﬂ? (1Y mmdiutluu Wt poject wilo; whiclh i esently bolig sed for
Details o Hormge and disposal of prg : -
Lo Fleposs of pre-processing w04 pos‘processing reectu/ner(s.
1, | Lt of proposed nd receivers fis e 52 -
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= X K

12 mdmm"‘"‘"“""“‘“ B

2 Aetion # for measures 10 kilhl for uiﬂf‘?ﬂ W Mﬁmd@u manwdn period.

T
‘:*‘T 2 3

s ' f

et

2 2 DWMMM’“

4

i : IIWﬁMdumwmwwbhmlw

s B

mamwmmwmmm workery b the work plage,

ve ToRa,

4 tabialic chart with index for poind wise compliance uf abo

(CMSWMF)

Common Munlcipal Solld Waste Management Facillty

Project Detalls il pilatage o 53 it




=
L

_——
1%

_—
3

| Bxamine and submit details of altermative \echnblogles viz. RDF shall also be f""""“‘

200 @

______H'-_ .

—

¢ ortance and benefits of the project.

{ | - ind in conformity to the
project should be designed based'on the population projections as by Mastet Plan and in

‘Municipal Solid Waste Management Rules 2006 as amended from tirrie 10 time.

i

: ; : including leachste
Examine and submit details of siorm watereachate colleetion from the composted ares

trestment oplions proposed.

S——— e i
* Submit a copy of the layout plan of projeet sile showing solid waste storage, grecn belt (wi Sl

ihe projoct area), all voads, prominent wind direction, processing plant & buldings etc, should be pro

: oA if so details thereof.
Subemit the details of sanitary land fill site, impermeability and whaw it would be lined, if so detai

icival Solid Waste
The EIA would include a separate chapter on the conformity of the proposals lo.d: run;l;r;]ii‘:t:d'ms the
Manageenent Rules, 2016 and the Construction and Demolition Waste Management BUIES:

iing criera therel

Details of varjous waste management umuwilh capacities [or the proposed project, Details of utilities indicating

% | size and capacity 10 be provided. _ b
© | 9. | Denilsotstoage and disposal g{p@éﬁwin&ﬂd_wﬁ-nm‘??’?ﬁ‘j““’m‘
L'J "I SIS e f‘ m .v‘.thMWMQUstobus‘ubminadim_hismprd.
T e rectiminig cos) as Well s e cost towards implementatian of EMP should
B|| | motatis eabumi vt v 1 |
R be clearly spelt out. T PN e
b project W.‘*’M-mn the Municipal solid waste Management manual of the Ministry of Housing
: ; mum Affuirs, Government of India and draw up project plans accardingly.
i Detail of aso-power requirement (régular and coniract).
& 1 | Process description along with major .;quimem’l and machineries, process flow sheet (quantitative) from waste
| 5. | material 1o disposal 10 be provided. -
it @
Submmit 10 ken. radius map (on swvey of India toposheet) showing co-ordinates of project site, national highway,
; state highway, distict road/approsch road, river, canal, natural drainage; protected areas, under Wild Life

(Protection) Act, archaeological site, natural lake, flood ares, human settlements (with population), industries,
high tension clectic line, prominent wind direction (summer and winter), effiuent drain, if any and ponds etc,
mumldwimpummdmlhm

W‘amdh'hudw_m..mnmnﬁew»m.

Submit a copy of the topography of the area indicating whether the site requires any filling, if so, the details of

% | Giling quantity of fill material required, its source and transporiation, etc:
4 | A nduisyndymm'mmum out & per the FPCB site selection criteria and form part of the

e —
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mm\“

post ;me\*! m«ununm mmgmwnl pmgmm wilh ﬁnmtclul alloeation.

s and: nﬁumn details of monimdns 0I‘ Water qunllty sround the land!" Il site. Water analysis shall also
mctode foenitrate and phiasphate.

F\mm: and mbmnl datails of the odour: cnn!ml measures,

| Submit s copy of the status: of ambient air quallty nnd ‘surface and gronnd water qullﬂy. soil type, cropping

3 1 potem. Jand e pattem, population, mcio-economm status, anticipated air and water pollution.

Em m! submit the demls of one com;ilcte scason’ AAQ dm (except monsoon) with the dates of monitoring,

?: 3 :mpxtof the project on the AAQ of lhe area (including H2S, CH4).

s Sabenit Eavironmental Management | Plan ind Environmental Momlormg Plan wih costs and parameters

| WaierEmvionment

- | 2 | Examine md submit the details of wrf-,ﬂn-hydiﬁlow-md waler regime and impact on the same,

,:;,_-pm

'_ & Emmndmhmn thcdmib ornmpau on. envuungnental lensilive areas,

A detailed draft EINE‘MP fepory s]muld,h: prcpamd in aceorddnee with the ubove additional TOR and should be

| ™ | submined to the Ministry in accordance wn.h the Notification;

!’ouﬂ:l: carbon footprint eonmbamqo fmm cach mhnhe: and maugamon nmsum pmposed shall be included as
pant of Environment Management Plan

1. | Examine and sub:mt details of implcl on wucr bodies/rivers/ ponds and mitigative measures during rainy, season.

1. Requirement of water with m of mpply. lhlul of lppm\'ﬂ. wstzr balance diagram.

2. Dmlsofeﬂlmmnludnuwmdmyclm;pmu

3. | Actiop plul r«mm be taken l‘or excessive Ie'lehate generation during monsoon period.

4. Pre-;njcu mmn; of md w;ler qullily is mquhed

Waste Muwt

_ L Submit the criteria for meulng waste pcnemmu. Any segregation off huwdous and bio- medical wastes. Submit

2 copy of detiled plan or\mic mARagemer

Dcmis of Drainage of lllu pra}ect upto 5 km radius of study area. If the site is:within 1 km radius of any ma;or

: ;.| Tiver, peak and lean season river discharge as well as flood occurrence frequency based on peak rainfall data of

the past: 30 years. Dchils of Flood Level of the’ pmjocsgte and maximum Flood Level of the river shall also be

pmnded
— B, LSS AT e e o




DT i bt e detailg:ol impact on the drainage mﬁ% habitats/settiements (surroundings).”

d R e '
: Paen

[uery Reai™™ e - S

mmm“u[maiwc;mmr frony thie Agendy supplying power to the project along with the load

11| e for the project. i s

rm‘wmnmuii&bmm back up facifity, (o meet the eiergy requiremient in case of power failure from the

2 | gl '

s

; ul " “ “\l .nw‘ ‘ m“

—————

| gubmit detsils of n comprehensive Disaster Management Plan including emergency evacuation during natural and
L | panmadedisaster. . _ .

I -n&uﬂ-wluemiﬁnﬁw and details'of propased mitigation mesures.

| Seclo-Economic Environment

S —-

| 1. | Eveming and submit the detaits of rebabilitution/compensation prckage for the project eMected peaple, if any.

I Public hearing 1o be conducmd for the project in accordance with provisions of Environmental Impact Assessment
' | 5 | Notification, 2006 and the issues raised by the public should be addressed in the Environmental Management
| | Plan, The Public Heuring should be conducted based on ihie ToR letter issued by the Ministry and not on the basis

of Minutes of the Mceting available on the web-site;

Court Cases

| 3. | Report on health and hygiene to be maintained for the sanitation workers af the work place.

. | Densils of litigation pending against the project. if uny, with dwion /drder passed by any Court of Law against

i
R

§L u‘m Tiera No 2: : =
. AL1. Detalls of the proposal o e

" Proposed Group llltm;i Project “Signature City” at Village _l_{hhm-I. Bada Gaon, Gwalior, Madhya Pradesh by

| Feaway Buitdiech Lw'l:cm'.u GWALIOR,MADHYA PRADESH

i PisalFor. | e s O |ROR t

[ b ; i SOE LSRR PR i Activity

| Proposal N | File No ] Submission Date (Schedule Ifem)

o : - araseaoasIAT 02/08/2024 Building / Construction (8(2))

t’-i'&lﬁsmmnmm | il St
T v & o o Bt s e Ffort o o P

Bnature City" a Village Khureri, Bada Gaon, Gwalior, Madhya Pradesh o -
,ﬂ’%&ﬁspm}qéi’-'mpgﬁen:u(:;g-mmy-suimmh LLP) slong e o e e (s
‘ ¢ Tech House Consult) presented the project, salient features \R/FS is 51,751.97 sq.

lotal plf aren i322,5463(§’?qs:1,w?he :qgnfl'lutmlszl '555.94 sq. ™, FAR/FSI area is 51, sq. m

Page 9 of 282
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L

Lh

12.

i4.

16.
17.
18.
19.

21.
22.
23.

Papulation

Fiaatin: papulmtion

Area of municipal council

N oaf wards

No of commercial arens

No of residential areas

No of RW A« (Goyerpent Private)
Noof hotels home stays

Mo ul hosprals

Mo of schools colleges

No of povernment offices

No ot'birs in1he city

No ef door-to-door veliceles

City area coscred by door-to-doar v cllicles
Quanmim o waste collected by donr-to-doorgeney

Arount aard to dour-to-door agency

Amcuni pa.d o dom-to-door ageney - (xedamount per M7 wasie cobected)

No. O shntss in which waste been collected Hy D2D avency

Waste penemtion in eity

Woaste genemnion ward wise

User eharzes eollected in lastthree monilis
Mo of GNP'S n lova

Nov ol saf n giirs

' 6023
1000
88,42 Hewt
07
460
1150
2]
U3
N6
n>
0(Bin free city)
02

.10 1..wes Per month
1.86 1.acs
2
1.5 ton

015 Ton
{022 Tén
.20 Ton
23 Ton
.20 Ton
0.1 Ton
11,301 Towp

L e N

E

0.83 Liac
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Existing Waste Dumpsite
“Physical condition of dumpsite”
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About Legacy Waste Treatment
&

Compliance criteria
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Legacy Waste Treatment Methodology:

The weatment & disposal of Legacy MSW can be done by Bio-ramediation and Bio-mining. A total station survey
or contour mapping oi any landfill ‘duniping s'te must be done prior to start of the project. Henee, it s suggested
to cosure precursor study with history of the site, compositionz| analysis of waste. Sife enwironment parameters
such as hascline study of heavy metals in surface and subsurtoce soils and water, rainiall. soil tyoe. surface
hydrology, topography. wind dircetion ete. shall be studied betfore und afler bio-nining, Periodic stadv should
also to be carrizd out after completion of bio mining to cheek tor any adverse effects in the surrounding area.

Bio-remediation & Bio-mining of Old Municipa! Dumpsites:

It refers to the excavation of old dumped waste and make windrows of legacy waste thereafter stabilization of
the waste through bio-remediation i.e. exposure of all the waste to 2ir along with use of composting bio-
cultures, i.e. screening of the stabilized waste to recover all valuable resources (like organic fines, bricks, stones,
plastics, metals, ciothes, rags etc.) followed by its sustainable management through recycling, CO-processing,

roed making etc.
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Need for the project:

Banbasa Nagar Panchayat is currently facing isses with legacy waste management of its existing dumpsite
situaled at . The existing dumpsite is almost 3
the issues currently faced with the dumpsite are as under;

Space constraints and Land Reclamation

Lardfill fires due to methane generation from bicdegradable substances of disposed waste

Untreated leachate

Soil, Water, Ground and Air Pollutio

Public agitation

Compliance of NGT orders and Solid Waste Management Rules 2016.

=,

W

=

Banpasa Nagar Panchyat had is looking for solutions for legacy waste management from the X
and reclaim the land in accordance of Solid Waste Management Rules 2016, through mi
under the followed process ertire waste will be excavated and waste stabilization through microbial
activity in windrows and its mechanice| segregation after proper degradation, entice process shall be carried
aut as ner directions issued by Cent-al Pollution Control Board (CPCB). .
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Silent features of Bio-Mining are-

»  100% waste recovering and recycling of legacy waste

» (Cost effective

. Eco friendly ogtion eligible for Carbor: C-edits

+  Alternate Refusea drive fuel

« High Capacity of 150 MT/Shift/day and scalable uncer hilly conditions.

» |ncrease available post-closure area for & new scientific landfill or alternate use

« Achieve near-zero emissions of methane and leachate.

«  Clear the site of old waste at less than one-tenth the cost of conventional capping and totally avoid the high
annual costs of landfill management, leachate treatment and gas monitoring.

+ Drastically minimize the volume of old waste needing permanent burial and the requirement cf scarce land for
this.

+ Recycle both orgarics and buried recyclables. Organics become converied to soil-enriching bic-earth.

+ Achieve all this in ane year or less

+  Avoid the insuranca costs and potential liabilities for explosion-prone capoed sites

» Leave no pollution problems or environmental time-bombs for future generations.

« Rectzimed site can be reused.
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o Provisions of SYWM Rules. 2616:

The Government of India has notiticd the Seolid Waste Management Rules (SWM) Rules, 2016 ior proper and
sffective management of municipal solid waste (MSW). Under the SWM Rules. 2016, following provisions huve
; seen made to manage old dumps ol MSW,

7_U_._¢mm and responsibilities of loca] authorities and village Panchayats of census towns and urban
3mmm_93m_.m:s:m“

Q\

The local authorit es and Panchayats shall,- investigate and analyze all old open dumpsites and existing operational
Aumpsites for their potential of bie-mining and bio-remediation and whosesoever feasible, take necessary actinns

to bio-mine or bic-remediate the sites;
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OBJECTIVES

WASTE QUANTITY

PROJECT COMPLETION PERIOD

Processing of Legacy waste as per CPCB, norms
in compliance of Solid Waste Management Rules-2816

To keep town environment clean
Sustainable development through recycling of waste

Re- use of waste dumpsite.

4,037.12 MT. {Approx. )

Six Months
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Project cbjectives:

In compliance of Hon'ble National Green Traube! (NGT), and Sofid Waste Management Rules 2016, for Urban
Local Bodies
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Waste Categories

s W

Ui

Construction/ Demuolition Waste 0.08
Drain Silt 2.13
Street Sweeping 0.14

Total wast=

2.1 MT/ Day

3.6
6.3
6.6
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3

W aste not to be deal with Municipal Solid Waste

Sr. No. Category

: .

w
r

(W2}
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GIS Maps, Digital Drawings,
Layout of existing Dumpsite
&

Waste quantity analysis
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Ingredieats for Bio Remediation (Bio-Mining Process)

LEGACY
WASTE

_ MOISTURE

" OXYGEN /AR |

— e ——

I micro |

' oRGANISMS

_ FRESERVATIVE

The essent'al ngredients of @ Legacy waste heap for slab’liz ation of waste are
oxygen with a little soil and preservave

gar ic substances of MSYY pucro organisms, rnoisture. and
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Process Flow Chart of Tegacy Waste Processing as per CPCB Guideline
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Step-1 Registration a

nd Traminge of Rag-Pickers

Identification and Registration of Rag-Pickers

Training to Rag-Pickars ior the work execution

Issue work |. Card to Rag Pickers
Safety Tools to Rag-?ickers

NMonitoring and eveluation of work

Technica assistance during work execution

By Selected Developer

By w&__nnﬁ Consultant

By Selected Developer

By Selected Deveioper

By Nagar Palika Banbasa/ Project
Consultant

By Projact Consultant

-
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Scope of Work
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Role of event partners

—

Consultancy and Technical knowhow

Cost of Ingredients, toois for rag-picke s and wages ete.
Monitoring during work execution

Technica! Assistance to Rag-Pickers

Piant Machirery and Vehicles
Processing of Legacy waste
Disposal of end products

Project completion Period

Basic amenities at site ke wateor, eleciricity

By M/s Yug Associates

By Selecied Develaner

By Nagar Panchayzl Banbasa
By M/s Yug Associaies

By Selocted Developer

By Szlecied Developer

By Selected Developer

Six Months (Maximum)

By Nagar Panchayat 8anbasa

i, P b — e — = —
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Civil and Mechanical Infrastructusre for Bio-Mining activities

S. No.

Temporary Civil Infrastructure for the process (By selected developer;

Temporary Site office
Temporary Store, Security room, Pawer roum etc.
Wire "eacing of site

Foundation for trommel

Leachate collection and its reuse
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Technical Specification of Trommie
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Mode of Lxecution

Bio-mining method is proposed for the effective disposal of dumped legacy waste by the Nagar Palika
Parishac Banbasa 'n comparative of other method of  legacy waste Cisposal due (o the physical condition
of existing dumpsite. The decision of bioremediation has been taken in compliance of Hon'bic National
Green Trauoel (NGT), and Solid Waste Management Rules 2016, The whole process of Bio-mining shall
be carried out as per directions of Central Pollution Control Board (CPCB) The bio-mining process
invoives excavatior of waste and ferimation of windrows ‘or biological treatment of excavated waste, spray
of bis-culture to remove odor and degradation of orgaric substances effective microhes will be Used to
accelerate the Lrocess of degradation under controlled AEROBIC conditions. After proper degradation of
organic substarces sleving, segregation and bailing of combustibie and recyclable material.

We will follow CPCB guideline during the whole process of bio-mining. The Nagar Paiika Parishad wiil -

invite tender (two stage bidding process) for the operation of bio-mining precess from experienced parlies
e handle/processirg and disposal of waste. The process also includes treatment, segregation of products
made from plastic, rubber. lather, cloth, glass and metals. The waste will be segregated inic various
grades. The segregated plastic (RDF) will be bailed and transported to the end user (as recommended hy
CPCB). Selected developer/contractor will deploy necessary plant and machinery. vehicles and manpower
with all necessa 'y safely tolls. The aescription of process in steps will be as unesr:

Bl

.
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(A) Cost of Manpowver Deplovinent

Technical and Adrnin, Staff

1. Project engineer-

2. Supervisors- SCR - PL58 —Rs. 440 641
k 3. Plant onerators- SOR- PLA3 - Rs, 44C.64
: Unskilled workers

9 1. Rag pickers/waste pickers- SOR- PL 15— Rs. 232 .04
N2 Labors-SOR-PL 16 Fs. 415.80
QN 3 Security-DSR ~ 18 - 01€4 - Rs. 647.85
4. Drivers - SOR- PL. 24 —Rys. 440.64
S. Excavators —SC3—FL—39 . Rs. 392,04 |

Total

* CALCULATION ARE MADE AS PER 30 DAYS/MONTH.
* 18 % GST IS ADDED IN THE RATES TAKEN FROM SOR
* 5% INDEX IS ADDED IN THE DSR RATE.

r
~
ru.;r,r

25000.00
13,219.20
13,219.2C

1L,7061.2C
12,474.00
15 A3S S50
13,21920

1,761.20

[

‘three manths -

th ee months
thiee montss

Threg mar thy
three months

Four months
three ToAths
th ee morihs

1,25,000.00
39,657.60
39,657 60

1,41,134.40
1,12,2656.00
55,434.00
18,972.80
5,283 .60

r
.

1
4
3

7,67,456.00
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(C) Cost of ingredients and utilities etc.

8lo-culture

Stahilization

Srtoel

0 0)
N

Power

Spray of Bio-culture and creservative {one
menth/ three times)

Stablization of waste including removal of large
articles, spraying ctlture etc. hefore mechanical
deployment (onic tima)

Fuel for JCB — 6 Litros per hr.
Tractor with trolley 1.5 litres per ty
25 HP X 0.75 Kw X 8 Hrs X 90 days X 5.0 Rs.

Total

Par MT of wasie
Total waste 2,845.13 MT

Per MT of was.e
Total waste 2,845.13 MT

8 hours per day for three
nonths

8 hiours per aay far two
monthks (2 units)

15.0C

20,00

&d.17

&4.17

42.676.95

56,£02.60

3,63,614.40
1,21,204.80
§7,500.09

6,51,898.75

Giesel cost as per DSR 2021 1ITEM MO ~ 0125~ Rs 8U.17=5% ind=>x~- Rs. 54..7

Tronimel has 25 HP motor - 1HP = .75 Kw, Unit cost 4f 1 unit is Rs, 5.0 {eisrisicity rates in uttrakhand)
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nd Products & its ntithizatio:

S. No. End Product End Use

1 Enriched Soil/ Manure Emsﬂmzo:\o‘onm

2 Recyclables Sale to scrape deater/Recyclers

3 RDF Sale to cement plant/Power Plani/for road making
4 C&D Waste Construction

5 Inert Landfill

)
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Comparative of quotations for tromell

N.E:_,m:.. Name Shaghum Enterprise : ?,w.,.lw machines and tools | Sy :E.mw._m::an.:l o
— et ld e et —
Rates per month in Rs, | 43300000 | 66000400 665NN0.00

Comparative of quotations for Project Manager and Project Fngineer

( :3.:5.,& Name | Zenith jobs consultancy Kumar And Sons _._f:d.u_ Jobs Solution
0l 00 T T37.500.00

Rates for Project Fngincer | 25.000.06

per month in Rs. _

Comparative of gquotations for bio- culture and stabilizers

Company Name “Mapple Industries Lxen Chem _ Jain chemical suppliers
Rates for bio culture 15.00 27 00 L 36.00
RSN waste S S e — R
Rates for stubilizer in RMT 2000 300 43.50
waste - D (S B -
<)
]
r w9
W 1lv] e
- e A
g T - e
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Zenith jobs consultancy

8/17 mayur vihar, new delhi

To

Tre Executive Officer
Mumc.psl Councdll, Banbasa
Uttrakhanag |

Subject :- Manpower supply.

Sir
S.No o Salary per month

1. Project engineer (mechunical/ R 25.000.00
euvironment) miniinum 3 year
expericnee S

- : Re, 40.000.04

2. Project Manayer — Mmmuim 3 Years

experience
Sudha

121



288

Anaya Jobs Splution = Fower Job Solutlon
5, A& Fest Flpor, Above Radha Krishno Mandir, Azadpur, Pathi - 110033, Kewal Park Bxtension

To,
The Executive Officer

Municipal Council, Banbass

Banbasa, Uttrakhand

Subject :- project manager / engineer
Sir

As per your requirements we are sharing the quotation for project engineer with minimum
3-year work experience far six manths project.

1 - Praoject Engineer - Salary Rs. 37,500.00

2 - Project manager - Salary Rs. 50,000.00

Regards

WV,

Tushar ialéwal
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Kumar And Sons
0 24, Pul Prahaldpur, Vishwalarma Colony, Dethl - 110044, dear Vishal Mega Mart
7947295728

To,
T=e Executive Officer
PAlnicinal Counnl, $anbasa
Banbasas, Uttrakhand

Subject :-,

Sir

'~ Frofeet engp. (Experience -1 years) - Sulary Rs. 40,000.00

!

Fraject Manager (Kxperienée — 3 yeurs) - Szlary Rs. 60,000,00

Regards

Ra cev dumfa-r
L8
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Mapple Industries

Abu lane meerut

Ph. 9837409757

To,

{he Exacutive Officer
Murnucipal Coungil, Banbasa
Banbasa, Uttrakhand
Subject :- Chemnical Cost

Sir

S.No  Hem Description

lCnlmrc and  Maple green  effective
[ L. | micrabes.
| Stubllization - vemaval of  heavy
! clements

Rate’ valne of work
s 15 per MT

Rs. 20 per MT

Thanking You, and assuring the hest of our services at all times.

With regards’ P

Yagesh Sharmi
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Jain chemical suppliers

11-6 Chandi chowk

New delhi

To,
The Execulive Officer
Wunitipal Council, Banbasa
Uttrakhand

Subject :- quotations

Sir

1

L. Culwure and Maple green effective microbes. - Ry. 36/ M'I' Waste

2. Absorhent for stablization of waste - Ry, 4350 MT/Wuste

Gautamqain

Thanking You
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SHYAM PURI , NEW DELHI

To,

The Executive Dificer
Municipal Council, Banbasza
Banbasa, Uttrakhiand

Subject :- stabillzer and microbes

Sir

S.No | Item Description Rate/ value of work
" Bic -Cullure Rs 27 per MT
1 I

i Waste stabilizer Rs 4% perMT
2

Regards

[}

‘Mahash ahuja
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Shushum Entlerprise
Shop No. 13 - Civil I.ines Moradabad
sharma.mohit2291 sviil.com . 8218380836

o

The fxecutive Ofticer

Municipal Council, Banbasa

Uttr akhaad

subject ; SEnding Our Quotation

We Shaphum Enterprise) are sending our rates that is

Description " Rent per month i

|
== NI = S Y o —
A-Trommel, (Three stage) feeding conveyor 455000.00 fer complete unit |

Thanking You
Yours Sincerely
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To

Th= Exacutive Officer
Municipal Coundli, Banbasa
Bantasa, Uttrakhand

Subject :» quotation

Description Rent per month
A: Trommei, conveyar 86000000 including all taxes
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Synergy Equipment
3/19 Vasant Vihar, New Delhi
954840530

To,

The Execurive Officer

Mumcpal Councll, Banbasy

Banbasa, Lttrakhand
Suoject :- Sending Our Quotation

Deseription d Rent p'r.;'r' month

A:Tmmrnél, r.onvévur 55.5000.00

Thanking You

a3t Sine #roly

Karek
>
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Vhis Concession Agreement mufuall

AGREEMENT

: ; Between
NAGAR PANCHAYAT BANBASA, UTTRAKHAND
. Acting through
1t's nuthorlzed Officer (Bxccutive Officer) on this behalf
-~ And 3

AAYUSHI HYGIENE AND CARE PVT, LTD (Concessionaire)

For

LEGACY WASTE PROCESSING, BANBASA, UTTRAKHAND
22™ June, 2025

y agreed and entered §

WO THOUSAND AND TWENTY FIVE

ato on this TWENTY TWO DAY OF JUNE, [
AT BANBASA, UTTRAKHAND !

t

BETWEEN i Rk G

Nagar Panchayat BANBASA, UTTRAKHAND an Urben Local Body constituted under the Uttar Pradesh
Municapal Copmm'iqn Act, 1916 (hercinafier referred to a3 “MNPP" or “the Coneessioning Authority™
which expression shall unless exclyded by or repugnunt 1o the context, be deemed to include its SUCCCssors

AND

e — . e S

AAYUSHI HYGIENE AND CARE PVT, LTD, a registered firm, having its registered office at C-3
MAITAVIR VIHAR, SECTOR- 1 DWARKA, NEW DELHI, represented through its Director Rajesh
Chaubey, hereinafter referred 10 as “Contractor™ which expression shall unless repugnant to the context
include i1s suceessors and permitied assigns, OF TIIE OTHER PART.

The NAGAR PANCHAYAT BANBASA, is responsible for implementation of projects identified under
Swachh Bharat Mission = Urban, for NAGAR PANCHAYAT BANBASA, including catlection,
transportation, processing and disposal-of Municipal Solid Waste (MBW) generated within s
jurisdiction NAGAR PANCHAYAT BANBASA, has decided to invite open competitive bids for :
processing of legacy waste and day 1o day penerated fresh municipal Waste at existing dumpsite, [or f
' processing of municipal waste for a period till logacy wasts is dispased in accordance SW Rules 2016
md CPCB guidelines, and other applicable Rules ns amended from time o time for processing of
Municipal Waste. | 1

2. Objeetlves of the Project

- l'
‘The ohjectives ofthiDpropased project are to: ,
' /

: YL f

U - o SR U T o ]

T ( W) . 5 :'11?{%6 : S

R R —

e —— g i



* Dispose the existing legaey . municipal waste from old waste eiumpsi;? l:hraugh wf;;n*;;g
processing, This work wilf be monitored on the basls of weighment o the r:;-. e
ABRORDIC Bio-composting (windrow procéss) and raterial disposal after scientific p g
al the site.

Minimize the nuisance 1o the community nenrby on account of the fugitive emission and
Shontancons combustion.

Reclaim the entive Yand Blocked with the waste dump and handover to Nagar Panchayal.

Treatent of eatire waste Wwith environment friendly solutions and ensuring that the site is free
from flies/mosquitos/rodents and bcterdn ote,

* Treatment, processing and disposal of day to day generated waste during the contract period in
accondance of Sotid Waste Management Rules-2016,

& The Scope of Work:

The scape of work for the Concessionalre will brodly include, but not limited 1o as described in the
following paragraphs. :

31 The processing facility

The Concessionaire has to process 200 MT/Day (Based on single shift) legacy municipal waste
(lentative quantity) from the ULB through scientific processing within 6 (six) months from the
Appointed Date (incl. mobilization & construction period) by way of deploying suitable and
adequate number of machines, equipment; vehicles, and treatment technolagy. For continuous and
refiable operations of the entire system. The Concessionsire shall carry out at his own cost contour
survey and waste composition analysis for effective and efficient planning of operations.

It is the responsibility of the Concessionaire to visit existing municipal waste processing facility and
ensur¢ that the entire exising waste processing system is sufficient and in accordance with

Guidelines for Disposal of municipal Waste (as per Solid Waste Management Rules-2016) The
Coneessionaire shall also

@ take all necessary measures 1o prevent water, air pollution, dust emission
and noise emission, s ;

Processing of existing dumped waste will be done gridewise as per the action plan to be submitted
by the Concessionaire end as upproved by the Nagar Panchayat Banbasa. This plan will be
reviewed periodically and which may be subject to changes accarding to local circumstances.

a. Weighment System

The Concessiongire shall submit slip of conputerized weigh bridgs of the disposed materials like

manure/fine earth/RDF/ Recyelables and C&D waste on daily basis, after disposal of materials from
the site,

b.  Responsibility for removal of processed and recovered materials
i Tiis the sole responsibility of the concossionaire to dispose off the products/residues/.
rejects aswell as the fine material gencrated or recovered during the process,
i By-products from such processing, viz. reuyc!nb‘les., eariched soil, campost, ete. will be the
~ property of the concessionaie and the Cancessionaire shall requive to disposc it off frem the
gite as per SWM Rules-2016 and directions issued, by CPCB.
ik,

The concessioner shall hnndover any domestic hazardous waste, biomedical, C

D_pieste il
found Afming excavation, sonin%:ggaﬁm to Nagar Panchayay Banbasi/ A8 Al ke
: i )

) — . . - m .
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304 &

“M Removal of plant an eompletion of works | i
Mler completinn of the conwession period, within 1 month the concessionaire shall completely

the mpveableimmovable nsscls fnsialied by Coneesslonaire Lo, plant, machinerics and
quipment from the sie,-and -

i : Wnndover exiating Munfelpal 8WM plant to Nagar Panichayat Banbasa
1 #ood and working conditlon, e i

niecessary arngements to transport the zame to the conceried factity.

31 Respansihility to abate odne and fires
W is the sale

. soe reaponsibiliny of the Concesslotintts t abnts the odor nuisance and fire hazards on the
d‘f“ll* M2 The Concessionatre shall uso ult proven relevint monsires suich ns fuying of soil cover an
i md. Waste and meratfon, ute. which will help to abumte odor and flies' nuisance. While
Processing the wiunicipal waste, the Concesslonalte may set up a Diffuser with scented water at the
D“mP Site especially near the ‘residential houses (o cover up the. offensive odors. Necessary fire
extinguishers or fire
G _“N Wcidence, Nagar Punchayst Banbasa may nssist by providing fire fighting vehicles
according o avai

Availability at that point of time. In any case necessary safely gears shall be provided to
all sl working as per the 800d industry practice.

S Special Conditions  ©~

S1  Handover of Sites

a) Nagar Panchayat Banbasa

shall, within Ten (10) days from the Appointed Date ie.
"Effective Dale

", hand aver to the Concessionaire on as-is-where-is basis, vacant und peaceful
physical possession of the Site free from Encumbrance, for the purpose of implementing the
Project. : :

b) Upon the Site being hunded over, the Concessionaire shall have the right 10 enter upon,

occupy and use the same and to make al its costs, charges and expenses such investipation,
development and improvements in the Sites as may be necessary or appropriate to implement the
Project and provide the Project Facilities in accordance with the provisions of this Agreement.

6. Waler and Elcctricity HAR

Arrangement of water and. electricity requiced for the project will be the responsibility of the
Concessionaire at his own cost. Congessionaire'will also ensure power back up for the smooth
aperation of weighbridge (if required), critical electrical system, security & sueveillance sy;tem. e,
The installation of water andl eleetricity at site shall be do.ne by I*'Jagar Panchayal Ihm‘ha‘\s.;x h-\u‘
recurring cost (including maintenance cost) during the project period shall be responsibility ol
Concessiondire. ' )

7. Processing S,-stéiii;and P-rojeét Mnndge'mmt

Management of the preject and methodology requited to be adopted for handiing the municipal woste

at Nager Panchayat Banbasa shall include, the following terms:
Terms and Conditions .
i, The handling and processing capacity of the segregation plant of 200
and technology ;ﬂupied y include, but not timited,

o e
AP R T
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fighting vehicles shall be armanged to abate fire hazards, However, in case of
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i “mming of munieipat Q\mto through AEROBIC composting process (windrosw prfuecss)
fot stabilization of waste in windrows, inoculation of bio-eulture for fuster degradation of

| l'tF:;ltl\i'.‘ waste, s turing and watering in stabifization phase of waste.
b. Effective separation of coarse fraction/ nan<biodegradable material ke plastics, cloth, cie.

W, Deploying of all requisite carth moving machifory and equipment’s like JCB. front-ond
Toaders, tippers, dumpors & handling equipment, water tanker, etc. will be Concessiongire’s
vesponsibiliy,

“‘f{r plant and machiheries necessary e cuch of tha above steps will be part of the
operations plan i be subimitted to Nagar Paschinynt Banbusa for approval.

B The waste removed froui the dunp site I8 to be sufely transferred (o the treatinent facility
enccted al the site. The Concosslonaire will prepare  layout clearly showing the arca required
for treatmient of the tained waste along with allied activities, ;

Vi, The Concessionaire Will fence this neen by erecting 2 m high fencing if required to prevent
an? “ﬂ“\}l:lhnﬁmd enftry at site. An entry and exit gate will be constructed for a defined entry and
xil W the processing ares. ]

wil. The Qoncessionaire should ensure regulated and ‘continuous removal of waste from dump
:‘: nilfﬁ:t&nml slfel]' and under standard hygienic conditions as per Solid Waste Management

€S, = b e ’

wil.  Authority shall provide water & electric connection to the Contractor and charges shall be
paid by the Contractor with respect to the use of water/electricity for the purposcs of Waste
Processing Project. However, {f at any time due to some unavoidable circumstances the release
of regular water/electricity is not possible, the Contractor shall be required to make its own
arrangement at f1s own cost;

. Concessioner, will use provided land only for waste processing/ management activities Jike
installation of waste processing equipment’s, dumping of processed waste like compost,
Refused Derived Fuel (RDF) C&D waste. '

x. Cancessioner; is required'to dispose off any RDF being produced at the plant. For the same
(he selected Contractor may form a tic-up with any cement manufacturer/waste to electricity
plant on its own. Any revenue generated through sale of RFD shall be with the Contsactor.
1iowever, selected Contractor has to maintain a record for such sales/proaf of disposnl should be
shared with the authority as part of monthly bill submission.

o The Concessioner, will use the Windrow composting (AEROBIC) or vem'u.r composting for
processing of wel wasie 45 suilg_hle in the local conditions for the processing of Bio Degradable

o Was:hc Concessioner will minimize odor generation, prevent off-site migration of wussous

" emissions, Ambient air quality at the site anc_l in the vicinity shall he_ monitored to meat the
specified stanidards as per CPCB / SPCB & CPHERO rules and regulations. '

. Con cessioner will, spply bio-culture, preservative and other neccssary ingredients on wet

waste during the process 10 accclerate the process of degradation of waste, : i

. Concessioner’ will deploy sufficient manpower, woln- for workers in the setivity of
I processing of waste from own cost and dispose the end products fram awn
%ﬁ:::}:n ioner, will borne Operation and Matnienanee charges Forall the

e .

d cost. ‘Yhe Concessi ration e
ctivities including cost of fiuel, used cleotricity, repair maintenance, Manpower expenses &a

acily : _ . j

neeessary ingredients like Bio-Culture, preservative ete.

concessioner will be respopsible for repair and main
324
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L e

(provided by Nagar Panchaya) diring the Whole contraet perlod and handover to Nagar

Panchayat in good ang working conditions alter campletion of contract. e

j @ wi, Safety guidelines 1o labours should be adopted 18 per prescribed laws and order in regard fo
3 this and there. The employees / wotkers of the Cotractor o appointed by [t shall not regard s

emploecs of the Nagar Panchayat, they ehall not have any claim at olf against the Nagar
Panchayat at any stage,

W The Concesstoner, shal eomply with all the provistons of the laws regarding deployment of =
Isbour under the contract. 1t shall be the ability and responsibility of the Concessionatre 0
irmplenent the provistons of Acts; the Contract Labour (Regulation and Abolition) Act, 1970,
the Minimum Wages Act, 1948 and the Workmen's Compensation Act, 1923,

Wil The Concessioner, shall ,nnintain and submit electric report of the all waste receiving

veconls using software approved by the authorily on monthly basis. All records shafl be made
available to anthority in reasonable time

Xix.  Concessioner, shall not put up any structure whether permanent or temporary without due
roval of the Nagar Panchayat adwministration on the allotted land for the progessing of waste,
\ X The system proposed should be comprehensive in terms of providing a source to ead

solution.
aad.  By-produets from such processing like recyclables, RDF, ete. will be the property of the
Concessionaire and the Concessionaire shall be required to dispose it off from the site as per
Guidelines for Disposal of municipal Waste: (Municipal Solid Waste) issued by CRCB and
| SWMRules 2016, i
, xxil.  The treatment facility should be provided with necessary infrestructure fike security and
access control/s, supervisor room, Workers and monitoring features, eto. by the Concessionaire.

xv.. Conmsiomlmmayphnw:k}ampmﬂmoneshifh :
xvi. - The Concessjonaire shall ensure that the plant is not shut down for a continuous perind of
longer than 3 days, p :

xvil. “The segregated material shall be disposed off from the site within 3 days of its processing.
i, Napar Panchayat will pay -Rs. 839.00 (Rs Eight hundred thirty Nine only) Per MT on
procussing of Jogacy waste, same rates will be applied on processing of day to generated waste.

8. Work completion Period

I Coneession hereby pranted is for the period commencing from the Appointed Date and ending on
the Expiry (“the Concession Period i.¢. period of 6 months™) for processing of legacy waste processing

‘ of day 10 duy generated waste dumped al the legacy wasto site till the legacy-waste is disposed, during
which the Cuncessionaire is authorized to design, finance, construct, operate and maintain the Projeet
Yacilities In accordance with-the provisions hereof.

Provided that in the event of Termination, the Concession Period shall mean and be limited to the perigd
commencing from the Appointed Date and ending with the Termination Date.

9.  Payment:.
‘Mhe work of bioremediation will bé done in phase wise, the payment schedule will be as under:

E S No. | Work Deseription » Made of Pnyment
1.

" | Removal_of Jarge articles from the surface of waste | 40%}-oFsniract value =]

7] g/ o\

o i—

m_ i “ Xh ke

M T LN L 249
¥ .

m.-' = “m‘n ¥ ﬁ"’{mﬁ
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spray bio eulture

j dumpsite, formation of s\iindm;vs and
| for waste stabilization

. Mechanical Sercening thrdugh two_ inge ommel & | 40%  against  the
| Taponalof segro, gh 1wo Blng ge

ated waste ltke enrlctiod, soil/ RDI and | processed and disposed
| CAD Waste, on ihe bis of dispased quantily of | quantity
v e atcrial, a8 pet norms disposed by the corcesslongr
After procossiwg of entite waste and hand over the | 20% of contract value
dumpsite, reclalmed jand should be In workable

=t

| conditions - as  directed b the Nagar Panchoyal

L%.‘ adwministration ; e :

i Payment agains! trestment and disposal of Duy to Day | On monthly basis
L | vencrated trosh waste i { !

10.  Schedule 2: Waste Non-Mining Penalty :
lfennltics for non-performance ‘will be applicable as listed and defined below. The powers 1o
relax/condone the penalti

! s fully or partially shall vest with the. EO, Nagar Panchayat Banbasa, who
Will decide each case on merit,

PENALTIES ON ACCOUNT OF DELAYS

IN EXECUTION, VIOLATIONS, TEMPERING,
MALFUNCTION AND OTHERS :
S, Particulars Penalty 1
No.
| {Delay in commencement of the | Rs. 2,000/~ per day
| | project afler completion of mobilization & _
construction period . A

2 | Violation of SWM Rules, 2016 or other | Rs, 5,000/~ per incident
applicable environmental norms notifisd by i
competent authqﬂt_ies i

e ing of records 'at weighbridge or ['00 % of the value of monthly Tipping Fee
mmmaﬁz_e s“ionng of manipulated records or any fcerlified for three preceding months from the

malpractice (i.c. 'Such .us disposal of monfh of incidence noticed + Loss incurred to

unprocessed municipal Waste or ' fines) [EO, Nagar Panchayst Banbasa, who will decide

which will affect quantity & quality of Work leach case on merit, due to such event,

done. '-

s | Plant closure longer than & continuous period | Rs. 2,000 for every day ot‘ialmclosure.

of 3days :
P Operation of the plant less than 26dayina | Rs. 2,000 for every day less than 26daysina
month ; month.

7 | Processing less' quaniity of . wasle thar| 5% of the quated tipping fee pertonne
. | designed for # particular stage - to bd multiplied by quanerly shortfull in MT
+ | caleulated on quarterly basls. . _

§ | 1€ firc ai site is not stopped within 24 hes. | Rs. 5,000 per hr. alter 24 hrs, Sl

-aéa':ai' orized
R LY AHET M

A
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[ i

Safety mmwrws.lh di l
0 e disposal not taken as
gcr_ the guidelines issued by the Contral
ollution Conteo) Hoard fhom time to time
Wd the Mavusl o Munieipa) Solld Waste

Manapament published by 11 i
e ¥ the Minlsiry of

l___l\}_l-ime

Clopmeny and wpdated from fime

et b —

Rs, 5,000 per fault pet Incident

Dispute Scttlement

" Any Didhate between the Parties o8 1o mater arising purstant to this Agreement, which cannot be
setled amicably within 30 days afler recki

b) Allmumreladngmundaﬁsin

may be submitted by the either Party for settlement,

PLby one Patty of the other Party’s request for such amicable

8 out of this agreement shall be subject to the jurisdiction of Civil

- Courts of original Jurisdiction of

BANBASA, under High Court of Judicature of Nainital. The Party can

approach court oaly afier final

asbitration award hos been passed,

Time of the Essence

The time shall be essence as regards the performance by the Contractor of its obligation under this contract.

IN WITNESS WHEREOF, the patties here to have cause

names as of the day and year first above written,

31.;715
NCHOATRAN AR,

CRIET

VIR

Signature and Seal
Name

Witness: _& - %

9".

N

For- AAYUSHI HYGIEN

I

d this Agreement 10 be signed in their ¢
i‘ d ;

b, T

D QAREPVT. LTD

Signature and Seat
Name

L,

espective



(A Hlmlhyt Gmup of COmpmy)
Formerly Known as Vishwanath Paper & Boards Lid,

DateD9»12-2025. ...

Receipt & Prg_gsslng / Utillzatlon Certificate

This is certity that we have retelved the 271.780 MT RDF (Refused derivad fuel} in the month

ol NOVEMBER-2025, supplied from Wﬁm&w RZ-C-93, Ground KH
Wo.76/12.Mahavir Vihar, Sector-1, Palam, South West Delhi-110045, Despatch from : Cfo Nagar

Panchayat Banbasa, Uttrakhand Pin Code- 262310 Ridd - - '

Vihar, Jansath Road, State bank of indla Almaspur, Muzaffarnagar Uttar Pradesh- 251001.

This material has been co-processed / stored in our waste to energy plant Vishwanath Papers

Pvt Ltd situated at Village Haluda Shahua, P.o, Shivrajpur Patti, Tehsil Jaspur Udham Singh
Nagar, Kashipur Uttrakhand - 244712

Wom W%H‘Iﬂhl Shahu, PO, « Shivmajpur Paltl, Teh . -Jasput, Olstt:- Udham Singh Nagar (Uttarakhand)
Moty 83094 00067, 83904 onm, E<mall - vishwanalhpaper@yahoo.com, Web . www viahwenathpaper.com

;L_ Month Type of Waste Qty. Received (in Kg)
l NOVEMBER-2025 Non- Recyclable Solid Waste 271.780 MY

ji material RDF

)

e R A

Authorized Sign¥"0nsad Snatar.
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(A Himalaya Group of Company)

Formaty Knowh as Vishwanath Paper & Boards Lid.
Works : Village + + Haloua Shahu, PO, - Shivrajput Pat), Yeh -Jaspur, Dist - Udharm 8ingh Nagar (Uﬂlmkhand)
Mob. 83994 D008Y, 83094 D0OSS, E.mall  vishwanathpaper@yshoo com, Wab | www.vishwanathpaper.com

Re‘ i s e ...;..,,..]-.,_.---._, r e e

| SNO. | DATE CHAUANNO [ vecHna, | weiGHT DAt oo
1} 2011:2028 "2 | HRSHE-0949 31410
2| 20-11-2025 | 1| PB13AR-7415 39440
3| 22:11-2028 3 | HRBBE-0949 36340
4] 22.11-2025 4 | PB13AR-7415 35550
5| 23:11-2025 5 | PB13AR-7415 33140
6 | 24:11:2025 6 | UPS2F7085 35380
7 | 3%:11-2025 _7 | PB13AR-7415 31860
__ 828112025 9 | PBI3AR-7415 | 28660
271780

For Vishwarﬁuth Pa& s Pvt t‘{‘r

P

Authorized Sign. Athonsed Sinatory
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C-83, Mahavir Vihar, SBector-1 Dwarka, New Delhi-110045 _
Mob. : 7082602342 E-mall aayushlhyglenecare2017@gmail.com
MSME No. DL10D0008047, IS0 No, 9001:2015

AA)"UShi- Hyqgiene And Care Pvr. L1d.

Ref. No. AHY/255/25-26 Date 27-12-2025 ..

Th'e Executive Officer
Nagar Parishad, Banbasa
Banbasa, Uttarakhand

Subject: Submission of details of legacy waste processing at Banbasa site
Sir,

quantity was 4037 metric tons, while the actual quantity processed at the site is 4518 metric
tons. The material-wise details of the processed quantity are given below:

~BOQQTY-4037 Mt,
Processing at site Qty -4518 Mt
Material Processing Qty. Percentage %

RDF 271.08 | 6

Soil 2936.7 65

Inert 632.52 14

C&D 542.16 12
Other 135.54 3
Total 4518.00 100.00

Total processed quantity: 4518.00 metric tons (100%)

The above processing has been carried out as per the approved methodology and
g-.uidelina_s.
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REGD. NO. D. L.-33004/99

Che Gazette of India

EXTRAORDINARY
AT [I—EUS 3—3T-|UE (i)
PART II—Section 3—Sub-section (ii)

wifteErR & yEive
PUBLISHED BY AUTHORITY

q 861 7§ Toeeht, ypwram, arder 8, 2016/ 19, 1938
No. 861] NEW DELHI, FRIDAY, APRIL 8, 2016/CHATTRA 19, 1938
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[ P I-EvE 3(ii) ] I %lq:a&mm @ 59

@) establish waste deposition centres for domestic hazardous waste and give direction for waste generators to
deposit domestic hazardous wastes at this centre for its safe disposal. Such facility shall be established in a city or town
in a manner that one centre is set up for the area of twenty square kilometers or part thereof and notify the timings of
receiving domestic hazardous waste at such centres;

(G  ensure safe storage and transportation of the domestic hazardous waste to the hazardous waste disposal facility
or as may be directed by the State Pollution Control Board or the Pollution Control Committee;

(k) direct street sweepers not to burn tree leaves collected from street sweeping and store them separately and
handover to the waste collectors or agency authorised by local body;

(4] provide training on solid waste management to waste-pickers and waste collectors;

(m) collect waste from vegetable, fruit, flower, meat, poultry and fish market on day to day basis and promote
setting up of decentralised compost plant or bio-methanation plant at suitable locations in the markets or in the vicinity of
markets ensuring hygienic conditions;

(m) collect separately waste from sweeping of streets, lanes and by-lanes daily, or on alternate days or twice a week
depending on the density of population, commercial activity and local situation;

(o) set up covered secondary storage facility for temporary storage of street sweepings and silt removed from
surface drains in cases where direct collection of such waste into transport vehicles is not convenient. Waste so collected
shall be collected and disposed of at regular intervals as decided by the local body;

(p) collect horticulture, parks and garden waste separately and process in the parks and gardens, as far as possible;

(q) transport segregated bio-degradable waste to the processing facilities like compost plant, bio-methanation plant
or any such facility. Preference shall be given for on site processing of such waste;

(r) transport non-bio-degradable waste to the respective processing facility or material recovery facilities or
secondary storage facility;

(s) transport construction and demolition waste as per the provisions of the Construction and Demolition Waste
management Rules, 2016;

(t) involve communities in waste management and promotion of home composting, bio-gas generation,
decentralised processing of waste at community level subject to control of odour and maintenance of hygienic conditions
around the facility;

(u) phase out the use of chemical fertilizer in two years and use compost in all parks, gardens maintained by the
local body and wherever possible in other places under its jurisdiction. Incentives may be provided to recycling;
initiatives by informal waste recycling sector.

v) facilitate construction, operation and maintenance of solid waste processing facilities and associated
infrastructure on their own or with private sector participation or through any agency for optimum utilisation of various
components of solid waste adopling suitable technology including the following technologies and adhering to the
guidelines issued by the Ministry of Urban Development from time to time and standards prescribed by the Central
Pollution Control Board. Preference shall be given to decentralised processing to minimize transportation cost and
environmental impacts such as-

a)bio-methanation, microbial composting, vermi-composting, anaerobic digestion or any other appropriate
processing for bio-stabilisation of biodegradable wastes;

b)waste to energy processes including refused derived fuel for combustible fraction of waste or supply as
feedstock to solid waste based power plants or cement kilns:

(w) undertake on their own or through any other agency construction, operation and maintenance of sanitary landfill
and associated infrastructure as per Schedule 1 for disposal of residual wastes in a manner prescribed under these rules;

(x) make adequate provision of funds for capital investments as well as operation and maintenance of solid waste
management services in the annual budget ensuring that funds for discretionary functions of the local body have been
allocated only after meeting the requirement of necessary funds for solid waste management and other obligatory
functions of the local body as per these rules;

(y) make an application in Form-I for grant of authorisation for setting up waste processing, treatment or disposal
facility, if the volume of waste is exceeding five metric tones per day including sanitary landfills from the State Pollution
Control Board or the Pollution Control Committee, as the case may be;

(z) submit application for renewal of authorisation at least sixty days before the expiry of the validity of
authorisation;
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